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Thursday, this the 27th day of January, 1994. 

HON'BLE MR JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN 

HON'BLE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER 

KK Sudhakara Panicker, 
Lineman, Phones, 
Telephone Exchange, Mankada. 	 . . . .Applicant 

By Advocate Shri TA Rajan. 

Vs. 

Union of India represented by 
V 	Secretary, Ministry of Communications, 

New Delhi. 

The Chief General Manager, 
Telecom, Kerala Circle, 
Thiruvananthapurani. 

General Manager, 
Telecom, Ca]icut. 	 . . . .Respondents 

By Shri C Kochunni Nair, Senior Central Govt Standing Counsel. 

CHETTUR SANKARAN NAIR (J), VICE CHAIRMAN 	
V 

Applicant 	seeks 	to quash 	Annexure 	A6 	proceedings 	of 	Chief 

General 	Manager, 	Telecom. He took an 	examination for, promotion from 

the 	post 	of 	Lineman 	to the 	post 	of 	Telephone 	Operator/ T eleco m 

Assistant. 	He failed in the examination. 	Upon that, 	he came to this 

Tribunal. 	By 	judgement in OA 	179/92, 	the 	Tribunal 	directed 	Respon- 

dent Chief General 	Manager to 	verify the answer book. 	Adhering to 

the 	direction, 	he 	verified the 	answer 	book, 	and 	issued 	Annexure 	A6 

order 	stating that there are no grounds to vary the 	marks. 	At the 

time of arguments, 	learned counsel for applicant made a hint that the 

General Manager could not have verified the answer book, 	as 	he was 

on 	leave 	during the 	material 	period. 	We then 	directed the Standing 

V 	 Counsel 	to 	ascerlain 	when the 	Chief 	General 	Manager 	verified 	the 

answer 	book. 	He 	submits that 	it 	was 	done 	on 	18.12.1992. 	He 	has 
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also produced the minutes before us. 	We find that the Chief General 

Mnager has examined the answer, book in 'great detail in obedience 

to 	the directions of this Tribunal. 	The allegation made by appli- 

cant are unjustified, not to say irresponsible. 	To an extent, every 

system must work on trust. 

2. 	Application is without merit and we dismiss the same with costs 

which we fix at Rs.lOO.00 (Rupees One Hundred Only). 

Dated the 27th January, 1994. 

PV VENKATAECThHNAN 
	

CHETTUR SANKARAN NAIR (J) 
ADMINISTRATIVE MEMBER 
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